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Drive against corrup tion 

3746. SHRIMATI PATEL RAMABEN 
RBMJIBHAI MAVANI : Will the Minister 
of TRANSPORT be pleased to state: 

(a) whether the Delhi Divisional Rly. 
Manager had so.ught public assistance in 
exposing corrupt officials to th em so that 
the recently started drive aga:nst corrup· 
tion can succeej while speaking to Repor-
ters at Delhi on 4.11.1985; 

(b) if so, how maoy such cases have 
come to 1 ight till dat e aCt er the above 
announcement and the details thereof ; 

(c) what protection will be provided 
and faciliti es and encouragement will be 
given to -tbose who are br inging to light 
such cases; and 

(d) wha~ action has been taken against 
those such cases which were handt!d over 
during 1 1.8t to 31.10.85 by various 
individuals and organisHions and the 
details of such ca'ie'i h lnded over during 
the above per iod? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (5HRI 
MADHAVRAO SCINDIA) ; (a) Yes, Sir. 

(b) Elghteen complaints have been 
received about COIfuptionJ irregularities in 
Delhi Area, 

(c) Tu prott'cl th~ cOlnplainants, their 
identity is kept secret. Experience has 
been that exposure of malpractices and 
cases of corruption b considered a social 
responsibihty by the citizens who do it as 
a duty to the Nat loa WLth·}ut expecting any 
facillties/ encouragement. 

(d) A(;tion as detaIled bdow has been 
taken duri!.,. this period against staff for 
various corruption/ .rregularities detect ed : 

R.emoved from service 

Compulsory Retirement 

Staff revert cd 

Withho!dinl of increment 

POI maD on tl)' 

12 

4 

S 

2 

Transferred 

Wi thbol(1ir.g of increment 
temporarily 

SUbpension of privileges 

Censure 

Warned 

Total 

42 

290 

38 

79 

34 

506 

Defective construction of second Hooghly 
. bridge 

3747. SHRI NARAYAN CHOUBEY : 
Will the minister of TRANSPORT be plea-
sed to state : 

(a) whether attention of Government 
bas been drawn to a report appearing in the 
Bengali daily Bartaman dated 11 11.1985 
regarding the defective construction of the 
second bridge on the Hooghly 1 inking Cal-
catta and Hooghly; 

(b) whether some pillars were cons-
tructed in a substandard manner and when 
X-rayed, defects were clearly visible; 

(c) whether all the pillars so far cons-
tructed bave been X-rayed; 

(d) if not, tbe reasons ther~fl)r ; 

(e) whether the sub-standard pillars 
need demolition or not; 

(f) wh ether any lobby is working so 
that details of defects of con~lruction of 
the bridge are not exposed and proper 
remedial measures not Initjated; and 

(g) ~hether the Co;]struction of the 
bridge can be compJ eteJ within toe sche-
duled time which has already been chang. 
ed several times? 

THE MINISTER OF TRANSPORT 
(SHRI BANSI LAL) : (a) The Government 
of West Bengal, wbo are pnmarily rcspon. 
sible for the construction of Second 
Hooahly Bridge being constructed at Cal-
cutta, are aware of tbe def=ct iu one or 
tbo pillars. 
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(b) to (el Only one concrete pillar of 
Howrah Side Interchange Complex under 
construction and not of the main Hooghly 
Bridge was found to have less number of 
reinforcement bars than specified. The 
deficiency was det eCI ed by actual counting 
of tbe exposed bars and not by X-ray. 
Since checkine or pillars in a construction 
of tbis type by X-ray examination does not 
give useful results, the remaining pillars 
were therefore, checked up by exposing 
the reinforcements. No defect has been 
observed on them. The defective pillar of 
tbe Howrah Side Intercbange Complex 
has been demolished and remedial mea-
sues are being taken. 

(f) No, Sir. 

(g) The bridge is scheduled to be 
completed by the end of December, 1987. 
However) there are some slippages in the 
progress of work. 

[Translation] 

Utilisation of major rivers for tr '1 \ ,or ta· 
tiOD 

3748. SHRI NIRMAL KHATTRI : 
WiU the ~~inister of TRANSPORT be 
pleased to state : 

(a) whether any scheme bas been for-
mulated to uti) ise the major rivers of the 
country for transport purpose; 

(b) if ~o, the names of the rivers in-
cluded in this ~cheme; and 

(c) the time by which a scheme for the 
Gbaghra river for the aforesaid purpose 
would be implemented? 

THE MINISTER OF TRANSPORT 
(SHRI BANSI LAL) : tal and (b) Yes, Sir. 
Out of 10 waterways id entified by the Na-
tional Trlnsport Policy Committee (May 
1980) for consider ation for being declared 
as National Waterways, a legislation (or 
declaration of the AlJahabad-Hald;a stre-
tch of the Ganga-Bhagirathi-HooghJy river 
has already been enacted Schemes have 
been formulated for tbe provision of in-
frastructural facilities on tbi. waterway. 
Other schemel will be takeD up for dec-

laration depending on traffic/works beinl 
undertaken by Dcptt. of Water Resources, 
Govt. of India and State Govt. for Irriga-
tion. 

(c) A scheme for hydrographic surveys 
and feasibiJity studies for development of 
feed er rout es of Ganga inc]udin. Ghaghra 
bas been included in the 7th Five Year 
Plan as a Centrally Sponsored Scheme. 
Th e imp) ementation programme for the 
scheme can be worked out only after recel. 
ipt of detailed estimates from both the 
Governments of Bihar and Uttar Pradesh. 

[English] 

UGC Gran ts to coli egs affiliated to Burd-
wan University 

3749. SHRI SUDHIR ROY: WiJ) the 
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state: 

(a) whether the colleges affillat ed with 
the University of Burdwan are gettina 
grants in due time from the University 
Grants Commission; 

(b) if so, th e d~tails tbereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROHA· 
TOI) : (a) to (c) According to the infor-
mation furnished by the UGC, a tota I 
grant of Rs. 1,73,76,421 was approved in 
respect of SO college. affiliated to the 
Burdwan Univer~ity in the .Sixth Plan. Of~· 
this, an amoun t of Rs. 1,00,25.108 has 
already been released to the colleges. The 
gran's which are still to be released are 
most Iy in respect of building programmes 
and teacher fel1owshjps. Grants for buil-
dingg are released in instalments, the first 

, after the coIl :ges have furnished detailed 
plans and estimates duly certified by tbe 
State PWD, and subsequent instalments, 
tbe basis of progress of construction. 
Similarly grants for teacher fellowships are 
released to colleges only after tbe substitute .>' 

ietcurers have been appointed by tbe 
colleaes and information in respect of 
whicb is furnished to the ComlDilsioD. 




